
Delcray Cables Private Limited 
(Undergoing Corporate Insolvency Resolution Process w.e.f. 13.01.2023) 

Corrigendum to the Form-G 
 

With reference to the advertisement published in the newspapers namely, Financial Express and 
Punjabi Jagran dated 11.03.2023 regarding the Invitation for Expression of Interest (pursuant to 
Regulation 36A (1) of the Insolvency and Bankruptcy Code, 2016) in the matter of Delcray Cables 
Private Limited, the COC has decided to issue Corrigendum to the Form-G to extend the dates as 
follows: 

 

 
 
 
 
 

 
 
 

Jalesh Kumar Grover 
Resolution Professional 
In the Matter of M/s Delcray Cables Private Limited 
Regn No. IBBI/IPA-001/IP-P00200/2017-2018/10390                                                               
Email: For Correspondence- cirp.delcraycables@gmail.com; cirp.delcray@gmail.com 
Email: Regd. With IBBI- jk.grover27@gmail.com 
Mobile: +916283-281078 
 
 
Date: 03.04.2023 
Place: Chandigarh 
 
 

 

S.No. of 
Form G Particulars As per Form G 

dated 11.03.2023 Extended Dates 

10. Last date for receipt of expression of 

interest 

27.03.2023 19.04.2023 

11. Date of issue of provisional list of 

prospective resolution applicants 

06.04.2023 29.04.2023 

12. Last date for submission of objections to 

provisional list 

11.04.2023 04.05.2023 
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